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Proposal for opening of a Pharmacy
College in Gujarat

2174. SHRI ANANTRAY DEVSHAN-
KER DAVE: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether the Central Government have
received any proposal for the opening of
a new Pharmacy College in Gujarat; if
so, what are the details thereof;

(b) how many such proposals from
various States are at present pending and
since when these are pending; and

(c) by when these proposals are likely
to be cleared?

27 AUG. 1990 ]

to Questions 134

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD):
(a) The proposal of the Govt, of Gujarat to set
up P. K. Modi Govt. Pharmacy College at
Rajkot to conduct degree course in Pharmacy
has been approved by All India Council for
Technical Education.

(b) The proposals for setting up of new
technical institutions including Colleges of
Pharmacy are sent to the concerned Regional
Committees of the All India Council for
Technical Education by the State Govts. The
information regarding the number of such
proposals pending at present are not readily
available.

(c) Since the proposals are to be examined
with reference to the guidelines laid down
for the purpose, no definite date
can be given.

Payment of relief to the victims of Bhopal
Gas Tragedy

275. SHRI SHIV PRATAP MISHRA:

DR. RATNAKAR PANDEY:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the interim relief has been
paid to all the victims of Bhopal = Gas

leakage accident of December, 1984 as
announced by the Prime Minister;

(b) if so, what are the details of the relief
so far paid to the victims;

(c) whether Government have since filed
an appeal against the orders of the Supreme
Court settling the claims of ths Bhopal gas
victims; and

(d) if so, at what stage the matter stands at
present?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI M. S. GURU
PADASWAMY): (a) and (b) The pro; c; s of
disbursement of interim relief is in progress.
According to the information re ceived from
the Government of Madhya Pradesh who are
implementing this distribution of relief, the
position till 9th August, 1990 is that 1, 35,
458 bank accounts have been opened in
favour of the beneficiaries of this scheme.



